INCOME TAX APPELLATE TRIBUNAL, CHENNA|
CAUSE LIST OF "A" BENCH FOR 215t OCTOBER-2025 (TUESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2 A ot e L e L S

Srl|Appeal Number  |Assmt. Y{Assessee Name et LR Cpgﬁr!s_el _@_efryvarljs
1/ITA 227/CHNY/2021  [2015-16 [A] M/S KESAR TEXTILE PARK INDIA PVT, LTD. Rachit Thakar
2|ITA 2120/CHNY/2024 |2018-19 [A] RAMCQ SYSTEMS LTD. J.Prabhakar

o

ITA 1602/CHNY/2024 |2015-16 [A] M/S.SUN LAND PROPERTIES PVT, LTD. (SMC)

B.Ramakrishnan

4)ITA 2846/CHNY/2024 (2017-18 (D] VASAVI JEWELLERY MART

Sridhar

vy

ITA 493/CHNY/2025 [2015-16 [A] BALARAMAN KARPAGAM

B.Ramakrishnan

B.Ramakrishnan

6(ITA 494/CHNY/2025 2015-16 | [A] SINGARAVELU MUNIKRISHNAN
71ITA 1315/CHNY/2025 2016-17 | [A] BALAJI BUILDERS D.Anand
8]ITA 1509/CHNY/2025 [2018-19 | [A] ABHISHEK MEHTA D.Anand
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_z l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 22nd OCTOBER (WEDNESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER
IN COURT ROOM 2

SIMPLE ISSUES $.NO.1-14

Srl|Appeal Number \ssmt. YedAssessee Name Counsel Remarks
1|ITA 2145/CHNY/2025 |2019-20 | [A] VCO CONSULTANTS AND SERVICES PVT LTD S.Sridhar
2[ITA 2146/CHNY/2025 |2018-19 | [A] SRI ANDAL AGENCIES S.Sridhar
3|ITA 2147/CHNY/2025 |2017-18 | [A] KUMARAVADIVEL SUGANYA S.Sridhar (Erode)
4|ITA 2148/CHNY/2025 |2021-202{ [A] DHARAPURAM PUBLIC SERVENTS CO-OP THRIFT AND | ¢ s idhar (Erode)
5|ITA 2150/CHNY/2025 |- [A] GEO INDIA FOUNDATION Abhishek Murali
6]ITA 2151/CHNY/2025 |2018-19 | [A] KARKUVEL PANDIAN SOUNDARAPANDIAN Abhishek Murali
7]ITA 2152/CHNY/2025 (2018-19 | [A] MANIMARAN Abhishek Murali
8|ITA 2153/CHNY/2025 |- [A] GULF OF MANNAR BIOSHPHERE RESERVE TRUST
9|ITA 2154/CHNY/2025 |2023-24 1 [A] GULF OF MANNER BIOSHPERE RESERVE TRUST

10]ITA 2156/CHNY/2025 [2013-201 [A] BHARAT TEXTILES AND PROOFING INDUSTRIES Ltd

11|ITA 2157/CHNY/2025 |2014-201 [A] BHARAT TEXTILES AND PROOFING INDUSTRIES LIMITED

12|ITA 2163/CHNY/2025 |2013-14 | [A] LIMRAS LOTTERY @ TRADING COMPANY PVT LTD. M| “J.Poojesh

13|ITA 2164/CHNY/2025 |2014-15 | [A] LIMRAS LOTTERY & TRADING COMPANY PVT LTD. (S J1.Poojesh

14{ITA 2165/CHNY/2025 20550] [A] LIMRAS LOTTERY & TRADING COMPANY PVT. LTD {SM() J.Poojesh
REGULAR APPEALS

15 [ITA 539/CHNY/2025 |- [A] IQBAL MOHAMED TRUST T.Banusekar |FOB

16|ITA 1274/CHNY/2025 2017| [D] BSR BUILDERS ENGINEERS CONTRACTORS G.Baskér

17 |ITA 1311/CHNY/2025 |2016-17 | [A] BSR BUILDERS ENGINEERS CONTRACTQORS G.Baskar

18|ITA 1312/CHNY/2025 (2017-18 | [A] BSR BUILDERS ENGINEERS CONTRACTORS G.Baskar

19 [ITA 1561/CHNY/2025 2016 | [D] BSR BUILDERS ENGINEERS CONTRACTORS G.Baskar

20|CO 39/CHNY/2025 2017 | [A] BSR BUILDERS ENGINEERS CONTRACTORS G.Baskar

21|CO 47/CHNY/2025 2016 | [A] BSR BUILDERS ENGINEERS AND CONTRACTORS G.Baskar

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 22 OCTOBER (WEDNESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER
IN COURT ROOM 2 (PART HEARD)

Appeal Number smt. Ye|Assessee Name Counsel

Remarl

1[ITA 589/CHNY/2023  |2016-17 | [A] DR. C. VIJAYABASKAR (RIV] Nithyaesh Natraj

2|ITA 590/CHNY/2023  [2017-18 | [A] DR. C. VIJAYABASKAR {R'\})

3[ITA 591/CHNY/2023  [2018-19 | [A] DR. C. VIJAYABASKAR (RIV1)

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_Z

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 22 OCTOBER (WEDNESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2 ( FOR CLARIFICATION)

[grl Appeal Number lssmt. Ye|Assessee Name Counsel

Remar}

, 1|ITA 1554/CHNY/2025 , 2018-19 | [D] M/S EI INSTRUMENTATION PRIVATE LIMITED Hema Murali

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
i CAUSE LIST OF "A" BENCH FOR 23rd OCTOBER (THURSDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER
IN COURT ROOM 2

SIMPLE ISSUES S.NO.1-15
\ssmt. YedAssessee Name

Counsel Remarks

Srl|Appeal Number

ITA 2166/CHNY/2025

2018-19

[A] CHANDRAMAL SARAVANAN

S.Sridhar (Erode)

ITA 2172/CHNY/2025

2015-16

[A] SINGARAVEL RAJA

M.Rajesh Kumar

[A] CARE EARTH TRUST

R.Sivaraman

ITA 2174/CHNY/2025 |-
ITA 2175/CHNY/2025 |2018-19
ITA 2176/CHNY/2025 |2017-18
ITA 2177/CHNY/2025 |2017-18
ITA 2178/CHNY/2025 (2017-18
ITA 2183/CHNY/2025 (2018-19
ITA 2185/CHNY/2025 [2015-16
ITA 2186/CHNY/2025 |2019-20
ITA 2187/CHNY/2025 [2019-20
ITA 2191/CHNY/2025 |2019-20
ITA 2194/CHNY/2025 [2017-18
14(ITA 2197/CHNY/2025 [2017-18
15|ITA 2198/CHNY/2025 |2025-26

[A] NAZIA AMREEN (SMC)

[A] SUBRAMANIAN RAJALAKSHMI

[A] SUBRAMANIAN RAJALAKSHMI

[A] SUBRMANIAN RAJALAKSHMI

[A] NATHELLA SAMPATHU CHETTY & CO.

J.Prabhakar

[A] SHANKAR SANGEETHA S.P.Chidambaram

[A] INDIAN MEDICAL ASSOCIATION COLLEGE OF
[A] INDIAN MEDICAL ASSOCIATION COLLEGE OF

[A] C-2016 ITCHIPUTHUR PACCS
[A] REVATHI BOREWELLS
[A] DEVIKARANI RAJESWARAN /5% C)

[A] MAHARAJAPURAM SANTHANAM FOUNDATION
REGULAR APPEALS

J.Saravanan

Abhishek Murali

2016-17 | [A] SAINT-GOBAIN INDIA PRIVATE LIMITED R.Vijayaraghavan

2016-17

16{ITA 1505/CHNY/2024
17(ITA 1672/CHNY/2024
18|ITA 1426/CHNY/2025 2016/| [D] LOOCUST INCORP

19[ITA 1505/CHNY/2025 |2014-15 | [A] OMM MURUGA EDUCATIONAL TRUST
The Link for Hybrid Hearing is : https://Etatchennai.my.webex.com/meet/cou rt_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 23" OCTOBER (TUESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER

AND HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2 (PART HEARD)
Srl |Appeal Number ssmt. Yeg Assessee Name Counsel Remarks
1 [ITA 390/CHNY/2025 |[2017-18 | [A] M/S. AMN EARTH MOVERS Ravi Kannan FOB
2 |ITA391/CHNY/2025 |2018-19 | [A] M/S. AMN EARTH MOVERS Ravi Kannan FOB "
3 [ITA 392/CHNY/2025 |2019-20 | [A] M/S. AMN EARTH MOVERS Ravi Kannan FOB
4 |ITA 393/CHNY/2025 |2020-21 | [A] M/S.AMN EARTH MOVERS Ravi Kannan FOB
5 |ITA 1321/CHNY/2025 | 2014-15 | [A] R.VISWANATHAN V.Naga Prasad
6 [ITA 1322/CHNY/2025 |2015-16 | [A] R.VISWANATHAN V.Naga Prasad
7 [ITA 1323/CHNY/2025 | 2016-17 | [A] R.VISWANATHAN V.Naga Prasad
8 |ITA 1324/CHNY/2025 | 2017-18 | [A] R.VISWANATHAN V.Naga Prasad
9 |ITA 1556/CHNY/2025 2016 | [D] RAMANATHAN VISWANATHAN V.Naga Prasad
10 [ITA 1597/CHNY/2025 | 2015-16 | [D] RAMANATHAN VISWANATHAN V.Naga Prasad
11 |ITA 1488/CHNY/2025 | 2015-16 | [A] PERIYASAMY ANBUNATHAN JK Reddy
12 |ITA 1489/CHNY/2025 | 2016-17 | [A] PERIYASAMY ANBUNATHAN JK Reddy
13 [ITA 1529/CHNY/2025 | 2014-15 | [D] PERIYASAMY ANBUNATHAN JK Reddy
14 [ITA 1536/CHNY/2025 2017 | [D] PERIYASAMY ANBUNATHAN JK Reddy
15 |ITA 1595/CHNY/2025 2015 | [D] PERIYASAMY ANBUNATHAN JK Reddy
16 |ITA 1596/CHNY/2025 | 2016-17 | [D] PERIYASAMY ANBUNATHAN JK Reddy A
17 |CO 45/CHNY/2025 2015 | [A] PERIYASAMY ANBUNATHAN JK Reddy
18 |CO 46/CHNY/2025 2016-17 | [A] PERIYASAMY ANBUNATHAN JK Reddy
19 |ITA 1540/CHNY/2025 2014 | [D] RAJAMANI GOBINATH V.Naga Prasad
20 [ITA 1541/CHNY/2025 | 2015 | [D] RAJAMANI GOBINATH V.Naga Prasad
21 |ITA 1542/CHNY/2025 2016 | [D] RAJAMANI GOBINATH V.Naga Prasad
22 [ITA 1543/CHNY/2025 | 2017 | [D] RAJAMANI GOBINATH V.Naga Prasad
23[C0 48/CHNY/2025 | 2014-15 | [A] RAJAMANI GOBINATH V.Naga Prasad
24 |CO 49/CHNY/2025 2015 | [A] RAJAMANI GOBINATH V.Naga Prasad
25|CO 50/CHNY/2025 2016 | [A] RAJAMANI| GOBINATH V.Naga Prasad
26CO 51/CHNY/2025 2017 | [A] RAJAMANI GOBINATH V-Naga Prasad
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room 2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 21-OCTOBER-2025 (TUESDAY)

BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI JAGADISH, AM

IN COURT ROOM 1

Srl |Appeal Number Assmt.  |Assessee Name Counsel Name [Remarks
1 JITA 2531/CHNY/2025  [2016-17 [A] THIRUVARUR LIONS EYE HOSPITAL  |D.Ambarish EH
2 [ITA 2535/CHNY/2025  |2018-19 [A] THIRUVARUR LIONS EYE HOSPITAL  |D.Ambarish

3 |[ITA 1628/CHNY/2025  |2013-14 [D] MARAGATHAMANI SHANMUGAM R.Venkata Ram

4 |ITA 1886/CHNY/2025  [2016-17 [D] MARAGATHAMANI SHANMUGAM

9 |ITA1887/CHNY/2025  (2017-18 [D] SHANMUGAM MARAGATHAMANI

6 [ITA 1888/CHNY/2025 |2018-19 [D] SHANMUGAM MARAGATHAMANI

7 |ITA 1630/CHNY/2025  |2013-14 [D] LIFE LINE AUTO FINANCE

8 |[ITA 1885/CHNY/2025  [2017-18 [D] LIFE LINE AUTO FINANCE

9 |ITA 1629/CHNY/2025  [2013-14 | [D] RAMASAMY MOOLIMANGALAM

10 [ITA 1631/CHNY/2025  [2013-14 | [DJKARUPPANNA GOUNDER I

11 [ITA 923/CHNY/2025 2018-19 | [D] MOHAMED MUYEENUDDIN PAZHOOR l

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 22-0CTOBER-2025 (WEDNESDAY)

BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND HON'BLE SHRI JAGADISH, AM

IN COURT ROOM 1 SIMPLE ISSUE 1 - 14

12 AT 2021 - 15 3R 2023

Srl |Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
1 |ITA 2199/CHNY/2025  [2024-25 | [A] PUTHIYA BHARATHI FOUNDATION  |Kalpana
2 |ITA2201/CHNY/2025  |2024-25 | [A] PUTHIYA BHARATHI FOUNDATION
3 |ITA2205/CHNY/2025  |2015-16 | [A] MUTHUKUMAR SHANMUGAVADIVEL _ |S Sridhar, Er.
4 |ITA 2208/CHNY/2025  |2015-16 | [A] VILANKURICHI PALANISAMY RAMESH |A Arjun Raj
5 |ITA2209/CHNY/2025  |2015-16 | [A] VILANKURICHI PALANISAMY RAMESH
6 |ITA2210/CHNY/2025  [2018-19 | [AJARULMIGU THIRUMALAI G.Vardini
7 |ITA2211/CHNY/2025  |2003-04 | [A] KHATEEB OMAIR AHMED
8 |ITA 2219/CHNY/2025  [2018-19 | [A] SETHURAMALINGAM PACKIARAJAN
9 |ITA 2222/CHNY/2025  |2015-16 | [A] IMMACULATE HEART OF MARY
10 |ITA 2224/CHNY/2025  |2016-17 | [A] PRIYADARSHINI KASIVISVANATHEN
[A] IRUTHAYARAJ PRAKASH KUMAR
11 |ITA 2225/CHNY/2025  |2018-19  |ANTHONY K Senguttuvan
[A] AA 293 PANAHALLI PRIMARY
12 |ITA 2226/CHNY/2025 _ |2015-16 _|AGRICULTURAL COOPERATIVE CREDIT _|A Vijayalekshmi
13 |TA 2227/CHNY/2025  |2018-19 | [AJAA 293 PANAHALLI PRIMARY
18 [TA 2228/CHNY/2025  |2018-19 | [A] AA 293 PANAHALLI PRIMARY
15 |ITA 1607/CHNY/2025  |2015-16 | [A] S. MANOHARAN
16 |ITA 1608/CHNY/2025  [2016-17 | [A] S. MANOHARAN
17 |ITA 1609/CHNY/2025  [2017-18 | [A] S. MANOHARAN
18 |ITA 1648/CHNY/2025  [2018-19 | (D] SHANMUGASUNDARAM MANOHARAN
19 |ITA 1667/CHNY/2025  |2015-2016 | [A] SENTHIL KUMAR /

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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_ ‘ ) INCOME TAX APPELLATE TRIBUNAL, CHENNAI

: CAUSE LIST OF B BENCH FOR 23-OCTOBER-2025 (THURSDAY)

! BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI JAGADISH, AM

IN COURT ROOM 1 SIMPLE ISSUE 1 - 15

15 AHT¥d 2023

b

'

srl |Appeal Number Assmt. Assessee Name Counsel Name |[Remarks
1 ITA2233/CHNY/2025  [2016-17 | [A] SUBRAMANIAN PRABHAKARAN S Sridhar, Er.

2 |ITA 2234/CHNY/2025 [A] KUMARANN CHARITABLE TRUST

3 |ITA 2235/CHNY/2025 [A] KUMARANN CHARITABLE TRUST

4 |ITA 2236/CHNY/2025  |2008-09 | [A] EXPRESS NEWS PAPERS PVT.LTD. |G Baskar

5 |ITA 2237/CHNY/2025  [2008-10 | [A] EXPRESS NEWS PAPERS PVT. LTD.

6 |ITA 2238/CHNY/2025  [2012-13 | [A] HCG TVH MEDICAL IMAGING PVT. LTD. |G.Baskar

7 |ITA 2239/CHNY/2025  |2013-14 | [A] HCG TVH MEDICAL IMAGING PVT. LTD.

8 |ITA2241/CHNY/2025 |- [A] KALA DIKSHA K Balasubrama

9 |ITA 2243/CHNY/2025  |2017-18 | [A] MOTI PVT. LTD. Poojesh.J

10 |ITA 2244/CHNY/2025  |2018-19 | [A] MOTI PVT. LTD.

11 [ITA 2245/CHNY/2025  |2016-17 | [A] ABDUL JABBAR JAHEER HUSAIN V.Padmanabhan

12 |ITA 2246/CHNY/2025  [NA [A] AUROJEEVA TRUST V.Meenakshi

13 [ITA 2248/CHNY/2025  [2017-18 | [A] GOYAL ISPAT LTD.

14 |ITA 2254/CHNY/2025  [2013-14 | [A] SEETHA BALU S.Sridhar

15 |ITA 2255/CHNY/2025  [2013-14 | [A] SEETHA BALU

16 [SA 100CHNY/2025  [2017-18 | [A] HAMSAMANISILKS S P.Chidamba

17 [ITA 2664/CHNY/2025  |2017-18 | [ATHAMSAMANISILKS

18 |ITA 2000/CHNY/2025  [2020-21 | [A] AA 293 PANAHALLI PRIMARY A Vijayalakshmi

19 |TA 2021/CHNY/2025  [2020-21 | [A1 AA 293 PANAHALLI PRIMARY

20 |ITA 2022/CHNY/2025  [2020-21 | [Al AA 293 PANAHALLI PRIMARY
The Link for Hybrid Hearing is https: //itatchennai.my.webex.com/meet/court_room_1 J
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INCOME TAX APPELLATE TRIBUNAL CHENNA|

Y eAlRE | ror o= TRIBUNAL, CHENNA

PART HEARD CAUSE LIST OF B BENCH FOR 22/10!202_5_[W§Q_N§_§DAY)
BEFORE HON'BLE

SHRI S.8 VISWANETHR
———=TUNBLE SHRI S.8.VISW
AND HON'BLE SHR| JAGADISH,
IN COURT ROOM 3

srl [Appeal Number

Assmt,
ITA 1667ICHNY/2024

A RAVI, JM
AM

MM
Assessee Name

2014-15
ITA 1668/CHNY/2022

Counsel Name Remarks |
IAIDA.V. EDUCATIONALTRUST e

ITA 1669/CHNY/2022

2017-18
ITA 1670/CHNY/2022

2018-19

GBaskar | ]
2015-18

IAIDAV. EDUCATIONAL TRUST ™ T——————
[A|D.A.V. EDUCATIONAL TRUST

—

G

The L

ink for Hybri Hearing is https:/iitatchennai,

[A]D.A.V. EDUCATIONAL TRUST

my,webex.comlmeet/coun_roomj
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N TAX APPELLATE TRIB E
CAUSE LIST OF C-BENCH FOR 21-OCTOBER-2025 (TUESDAY) ‘
BEFORE HON'BLE SHRI M. BALAGANESH, ACCOUNTANT MEMBER
AND HON'BLE SHRI S.5. VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM -3

Assessee Name Counsel Name Remarks

Assmt,

Srl |Appeal N
ppeal Number Year

-

CO 71/CHNY/2025 |2017-18 | [D] VASANTHA LAKSHMI

~N

ITA 2627/CHNY/2024]2017-18 [A] VASANTHA LAKSHMI |S. SRIDHAR
[A] VESTAS WIND
ITA 319/CHNY/2025 [2008-09 TECHNOLOGY INDIA PVT. |VINAY JAIN
[A] RAVINDRAN

BMA 6/CHNY/2025 |2022-23 SABARINATHAN

[A] THE SOCIETY OF THE
CO 70/CHNY/2025 |2018-19 FRANCISCAN SERVANTS
[D] THE SOCIETY OF THE
ITA 2089/CHNY/2025/2018-19 FRANCISCAN SERVANTS

w

i

wul

(=]

7|ITA 2033/CHNY/2025|2017-18 [A] UMAMAHESWARI D. ANAND

8|ITA 2093/CHNY/2025{2022-23 [A] PARASURAMAN
; [D] RAILWAY
9|ITA 2095/CHNY/2025)2017-18 EMPLOYEES
[D] RAILWAY

10|1TA 2096/CHNY/2025 2018|EMPLOYEES
[D] RAJAH MUTHIAH

11{2081/CHNY/2025 2017-18 |CHETTIAR CHARITABLE C/F
CHETTIAR CHARITABLE 5. Fs
1] co7z/cHNy/2025 | 2017-18 [AND EDUCATIONAL TRUST C/F
‘ [A] VENKATACHALAM
13|ITA 2038/CHNY/2025/2016-17 RAMAKRISHNAN (SMC) C/F
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834
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'AUSE LIST OF C-BENCH FOR 22-OCTOBER-2025 (WEDNESDAY)

IN COURT ROOM -3

BEFORE HON'BLE SHRI M. BALAGANESH, ACCOUNTANT MEMBER
AND HON'BLE SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER

;"M%
%

ppa S

e

7

Srl |Appeal Number A:Zr:rt' Assessee Name Counsel Name Remarks
1|\TA 2256/CHNY/2025]2019-20 | [A] PRISTINE ACADEMY s, Sridhar DBC
2|ITA 2258/CHNY/2025(2012-13 | [A] VISHAL KRISHNA K. Vaitheeswran DBC
3[ITA 2259/CHNY/2025/2019-20 | [A] DAR EIMAAN DBC
4|ITA 2261/CHNY/2025/2015-16 | [A] AA 291 THALAVADY DBC
5|ITA 2262/CHNY/2025[2015-16 | [A] AA 291 THALAVADY DBC
6|iTA 2265/CHNY/2025/2019-20 | [A] PARTHEEBAN DBC
7[1TA 2266/CHNY/2025(2025-26 | [A] DAKEEK QATEEK S.M. Khaja DBC
8|ITA 2268/CHNY/2025|- [A] PHARMZEAL R. Vijayraghavan DBC
9[ITA 2269/CHNY/2025|- [A] PHARMZEAL R. Vijayraghavan DBC

10(ITA 2274/CHNY/2025{2024-25 | [A) SESHANK MAHADEV DBC

11ITA 2283/CHNY/2025/2011-12 | [A] THIRUVENGATAM |D Saravanan DBC

12|1TA 2284/CHNY/2025(2012-13 | [A] THIRUVENGATAM  |D Saravanan DBC

13(ITA 2285/CHNY/2025(2016-17 | [A] THIRUVENGATAM DBC

14|ITA 2286/CHNY/2025/2017-18 | [D] M/S. SANMAR DBC

15|ITA 2287/CHNY/2025|2018-19 | [D] M/S. SANMAR DBC

i REGULAR BENCH

16|ITA 325/CHNY/2022 |2009-10 | [A] MS.D.SANTH (WIFE) |G. BASKAR

17|ITA 326/CHNY/2022 |2010-11 | [A] MS.D.SANTHI (WIFE) |G. BASKAR

18[ITA 327/CHNY/2022 [2012-13 | [A] MS.D.SANTHI (WIFE) |G. BASKAR

19/ITA 332/CHNY/2022 |2005-06 [A] M/S.PREMIER G. BASKAR

20(1TA 333/CHNY/2022 |2008-09 | [A] M/S.PREMIER G. BASKAR

21|ITA 495/CHNY/2022 |2012-13 | [D] SMT. SANTHI G. BASKAR

22|ITA 519/CHNY/2022 |2009-10 | [D] SMT. SANTH G. BASKAR

23(ITA 1896/CHNY/2025(2013-14 | [A] COIMBATORE

24|ITA 2115/CHNY/2025/2014-15 | [A] M/S. ARYAN SHARE Y. Sridhar

25/TA 2116/CHNY/2025(2018-19 | [A] PAVAN BALAN

26ITA 2118/CHNY/2025(2017-18 | [A] MOHAN T.5. Lakshmi

27|co 69/cHNY/2025 [2018-19 | [A] CNC CAC CHARITIES

28| ITA 2128/CHNY/2025/2018-19 | [D] CNC CAC CHARITIES

29ITA 2130/CHNY/2025/2017-18 | [A] G. SENTHILKUMAR

30{ITA 2049/CHNY/2025(2013-14 | [D] SELVASTONE C/F

31]/TA 2050/CHNY/2025{2015-16 | [D] SELVASTONE C/F
| 32{imA 2051/CHNY/2025/2018-19 | [D] SELVA STONE GE .

33||TA 2071/CHNY/2025{2018-19 | [A] SUN ARK G. Baskar Adv B ]

Meeting link - https://|tatchennai.my.webex.com/meet/co;rl‘gm

Meeting number :-2644 920 3834
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| INCOME TAX APPELLATE TRIBUNAL, CHE
g k\@ CAUSE LIST OF C-BENCH FOR 23-OCTOBER-2025 (THURSDAY)

| BEFORE HON'BLE SHRI M. BALAGANESH, ACCOUNTANT MEMBER
'- AND HON'BLE SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM -3

SIMPLE ISSUE
\ 1\lTA 2290/CHNY/2025\2013-19 [A] KOTHANDARAMAN |victor & Co DBC
‘ 2\|TA 2297/CHNY/2025\2015-17 (A] SUBRAMANIAM s Sridhar,erode (SMC)
\ 3\\TA 2293/CHNY/2025\2017-13 (D] SWATHIKHAS DBC
\ 4‘ITA 2299/CHNY/2025\2017-13 [A) RAJASEKAR S. Sridhar DBC
\ 5\|TA 2302/CHNY/2025\- [A] CONSTRUCTION Y. Sridhar DBC
\ G\WA 2303/CHNY/2025‘- [A] CONSTRUCTION Y. Sridhar DBC
\ 7\\TA 2307/CHNY/2025\2025-25 (A] CHANDRAMARI ' DBC
L g\aTA 2311/CHNY/2025\2017_13 [A] LATE T.S. Lakshmi DBC
L 9lITA 2313/CHNY/2025\2023-24 [A] INDIAN T.S. Lakshmi DBC
| 10|TA2314/CHNY/2025)2015-16 | [AIASMATHBASHA 1.5, Subramaniam  |DBC
\ 11{ITA 2318/CHNY/2025\5022-23 \ [A] GURUSAMY (SMC)
le\lTA 2320/CHNY/2025|2020- [A] ANANDAVADI DBC
\ 13\|TA 2323/CHNY/2025‘2013 19 | [A] MEENAKSHI DBC
L14\|TA 2324/CHNY/2025|. [A] UNICO CHARITABLE (SMC)
bg,\mx 2325/CHNY/2025)2018-19 l [A] BAKIAVATHY (SMC)
| REGULAR ISSUE
Lle ITA 1190/CHNY/2025[2002- | [A] CHOLAN Sharon Elizabeth
\j ITA 1191/CHNY/2025/2003- | [A] CHOLAN Sharon Elizabeth
\ 18|ITA 1192/CHNY/2025{2004- | [A] CHOLAN Sharari Efzabet
ng ITA 2131/CHNY/2025|2014-15 | [D] SRIJAYAJOTHI AND

L 20|TA 2133/CHNY/2025

21{!TA 2134/CHNY/2025

2020-21 | [A] K274 UTHUKUU

G. VARDINI KARTHIK

22{ITA 2135/CHNY/2025

2015-16

[D] WHITELOTUS SOLAR

23{ITA 2136/CHNY/2025

2023-24 | [D] ALINA PRIVATE

241CO 75/CHNY/2025

2015-16 | [D] M/S RADAAN M
2012-13

EDIA

Lzs ITA 2137/CHNY/2025|

2012-13

[A] DOOSAN BOBCAT

LZB ITA 2138/CHNY/2025!

[D] DOOSAN BOBCAT

L27 ITA 2139/CHNY/2025

2021-22 | [D] SHRI PRAMOD
2021-22 | (D] SHRI PRAMOD

ng TTA 2041/CHNY/2025

2017-18 | [A] RANIITH KUMAR

Meeting Tink

c/f

Meeting number :-2644 920 3834

- https://itatchennar.my.webex. com/meet/court_room 3
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l it INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 21-OCTOBER-2025 (TUESDAY)
Before Shri MANU KUMAR GIRI, JM & Shri S R RAGHUNATHA, AM
IN COURT ROOM 4
Srl |Appeal Number Assmt. |Assessee Name Counsel Name - |Remarks
Year
| [A] M S. JOYSON ANAND
1 CO 1/CHNY/2025 2009-10 |ABHISHEK SAFTEY SYSTEMS PVT
[A] JOYSON ANAND ABISHEK
2 CO 2/CHNY/2025 2014-15 |SAFETY SYSTEM PRIVATE LIMITED
: [D] JOYSON ANAND ABISHEK (TPC)

5 IT(TP)A 46/CHNY/2024 | 2014-15 SAFETY SYSTEM PRIVATE

[D] M S. JOYSON ANAND
4 ITA 2121/CHNY/2024 2009-10 |ABHISHEK SAFTEY SYSTEMS PVT

[A] JOYSON ANAND ABHISHEK
5 ITA 2252/CHNY/2024 2014-15 |SAFETY SYSTEMS PRIVATE

[A] HAWORTH INDIA PRIVATE (TPC)
6 | IT(TP)A79/CHNY/2024 | 2021-22 |LIMITED (TPC)
[A] SMARTEK21 PRIVATE Darshan Bothra (TPC)
7 | IT(TP)A 91/CHNY/2024 | 2021-22 |LIMITED (TPC)
[D] FIH INDIA PRIVATE (TPC)
8 IT(TP)A 1/CHNY/2025 | 2007-08 |LIMITED (TPC)
[A] M/S. FIH INDIA PVT. (TPC)
9 | IT(TP)A 137/CHNY/2024 | 2007-08 |LTD. (TPC)
[A] LNW INDIA SOLUTIONS PVT. (TPC)
10 | IT(TP)A 19/CHNY/2025- | 2017-18 |LTD. (TPC) "
_ : ‘ [A] LNW INDIA SOLUTIONS PVT. i (TRC)
11 | IT(TP)A 20/CHNY/2025 2018-19 |LTD. (TPC) * ~ R s
Meeting link - https://itatchennai.my.webex. com/meet/court_room_4 .

Meeting number .-26434158210
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CAUSE LIST OF D BENCH FOR 2
Before Shri MANU KUMAR GIRI,

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
2-OCTOBER-2025 (WEDNESDAY)
JM & Shri S R RAGHUNATHA, AM

IN COURT ROOM 4
Srl  {Appeal Number Assmt. |[Assessee Name Counsel Name Remarks
Year
REGULAR CASES
T | IT(TP)A 123/CHNY/2024 | 2021-22 | [A] FLEXIBLE STEEL [ACING CO. | Vikaram Vijayaraghavan |(TPC)
7 | IT(TP)A 13/ChNY/2025 | 2020-21 | [A] KINGFA SCIENCE & Vikaram Vijayaraghavan |(TPC)
3 | IT(TP)A 21/CHNY/2025 | 2016-17 | [A] KAAR TECHNOLOGIES INDIA S Sridhar (TPC)
4 | IT(TP)A 22/CHNY/2025 | 2020-21 | [A] KAAR TECHNOLOGIES INDIA S Sridhar (TPC) |
5 | IT(TP)A 23/CHNY/2025 | 2021-22 | [A] KAAR TECHNOLOGIES INDIA S Sridhar (TPC)
6 | IT(TP)A 48/CHNY/2024 2020-21 | [A] M/S. HYUNDAI WIA INDIA S P Chidambaram (TPC)
7 [ TT(TPYA 7/CHNY/2025 | 2013-14 | [A] DAESEUNG AUTOPARTS (TPC)
8 | ITA 1533/CHNY/2025 | 2018-19 | [A] GOVINDARAJ
g TTA 1538/CHNY/2025 | 2015-16 | [A] K. ROHIN KUMAR R Sivaraman
10 | TTA 1550/CHNY/2025 | 2012-13 | [A] NARESH KUMAR JAIN
1T | TTA 192/CHNY/2025 | 2017-18 | [D] M/S.LOYAL TEXTILE MILLS
T3 | TTA 193/CHNY/2025 | 2018-19 | [D] M/S.LOYAL TEXTILE MILLS
13 | maemoer/cany2024 | 202122 | SﬂlnBrﬁURA MACHINE INDIA PVT. (TPC)
14 | TTA3329/CHNY/2018 | 2012-13 |[A]B DEVAHIE (RM)
15 | ITA3330/CHNY/2018 | 2013-14 |[A] B DEVAHIE (RM)
16 | ITA3331/CHNY/2018 | 2014-15 | [A] B DEVAHIE (RM)
17 | ITA3342/CHNY/2018 | 2011-12 | [A] D R BALAKRISHNA RAJA (RM)
18 .| ITA3343/CHNY/2018 | 2012-13 |[A]D R BALAKRISHNA RAJA (RM)
19 | ITA3344/CHNY/2018 | 2013-14 [A]DR BALAKRISHNA RAJA (RM)
20 ITA 67/CHNY/2019 2013-14 | [D] B DEVAHIE
21 ITA 91/CHNY/2019 2011-12 | [D] D R BALAKRISHNA RAJA
22 | TTAG2/CHNY/2019 2012-13 | [D] D R BALAKRISHNA RAJA
23 ITA 93/CHNY/2019 2013-14 | [D] D R BALAKRISHNA RAJA '
24 ITA 94/CHNY/2019 2014-15 | [D] D R BALAKRISHNA RAJA
SIMPLE ISSUES
25 | ITA 2327/CHNY/2025 2018-19 [ [A] SHANMUGAVEL SMC
56 | TTA 2320/CHNY/2025 | 2021-22 | [A] SELVARAJ GOKULNATH DBC
57 | TTA 2333/CHNY/2025 | 2019-20 | [A] PICHAIMANI GUNASUNDARI S Sridhar DBC
58 | TTA 2338/CHNY/2025 | 2017-18 | [A] BRITTO EXPORTS G Baskaar DBC
55 | TTA 2339/CHNY/2025 | 2017-18 | [A] BRITTO EXPORTS G Baskaar DBC
30 | TTA 2340/CHNY/2025 | 2017-18 | [A] BRITTO EXPORTS G Baskaar DBC
ST T TTA 2341/CHNY/2025 | 2017-18 [ [A] BRITTO EXPORTS G Baskaar DBC
35| TTA 2342/CHNY/2025 | 2013-14 [ [A] SRI RAMALINGAM RADHA DBC
33 T TTA 2343/CHNY/2025 | 2010-11 | [A] RAMANI RAJESH A Arjun Raj DBC
34 | TTA 2344/CHNY/2025 | 2017-18 | [A] SB ENTERPRISES (SMC) S Sridhar, Erode SMC
35 | TTA 2347/CHNY/2025 | 2018 | [D] M/S ALPHA CRAFT PRIVATE DBC
36 T TTA 2352/CHNY/2025 | 2011-12 [ [A] KANAKARATHINA MEDIA PVT. 3. Vignesh DBC
35| TTA 2354/CHNY/2025 | 2018-19 [ [A] ESAV INDIA LTD. DB
T T/ 2758/ CHNY/2025 | 2017-18 | [A] SRC PROJECTS PVT. LTD. s DB
39 | TTA 2360/CHNY/2025 | 2018-19 [ [A] SUDHA (SMC) BSuresh 5.“'/‘ . :
i / ‘_f &
Meeting link - https://itatchennai.my. webex.com/meet/gourt 4l Y -
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Meeting number
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 23-OCTOBER-2025 (THURSDAY)
il Before Shri MANU KUMAR GIRI, JM & Shri S R RAGHUNATHA, AM

IN COURT ROOM 4
Srl  |Appeal Number Assmt. [Assessee Name Counsel Name Remarks
Year
[ATCALIFORNIA SOFTWARE CO.
1 | IT(TP)A 24/CHNY/2025 | 2011-12 [LTD. (TPC)
TATSCIERTIFIC GAMES INDIA
2 | IT(TP)A6O/CHNY/2019 | 2014-15 |PRIVATE LTD.
SIMPLE ISSUES
[A] T.N.PUTHUKUDI NADAR
3 | ITA2366/CHNY/2025 - VALIRAR SANGAM S. Sridhar DBC
EDUCATIONAL AND CHARITABLE
4 | ITA 2367/CHNY/2025 - TRUST S. Sridhar DBC
[A] KGN FITNESS & DEVELOPERS
5 | ITA2369/CHNY/2025 | 2016-17 |PVT. LTD. S. Sridhar DBC
[A] KGN FITNESS & '
6 | ITA2370/CHNY/2025 | 2016-17 |DEVELOPMENT PVT. LTD. S. Sridhar DBC
7 | ITA2376/CHNY/2025 | 2015-16 | [A] KIRAMONY SWAMI DHAS DBC
[A] NARAYANAN
8 | ITA 2382/CHNY/2025 | 2018-19 |VARALAKSHMI (SMC) (SMC)
9 | ITA2388/CHNY/2025 | 2017-18 | [A] HANEEF AKBAR BASHA DBC
[A] CHENNAI DISTRICT COOP
10 | ITA 2389/CHNY/2025 | 2018-19 [UNION LTD. J Saravanan DBC
11 | ITA 2390/CHNY/2025 . [A] ABODE OF JOY J Saravanan DBC
12 | ITA 2391/CHNY/2025 - [A] ABODE OF JOY 1 Saravanan DBC.
13 | ITA 2392/CHNY/2025 | 2015-16 | [A] MR. MOHAMED IQBAL (SMC) B Ramakrishnan SMC
14 | ITA 2407/CHNY/2025 | 2013-14 | [A] DURAIRAJ ASHOKMANI DBC
15 | ITA 2410/CHNY/2025 | 2017-18 | [A] RAVI KUMAR ANITHA DEVI DBC
[A] CHANDRARALA GMJAIN
16 | ITA 2411/CHNY/2025 | 2025-26 |CHARITABLE TRUST DBC
Meeting link - https://itatchennai.my.webex.com/meet/court_room 4

Meeting number
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